TO BE PUBLISHED INIPART II SECTION 3(ii) OF THE GAZETTE QF INDIA

; T IGOVERNMENE OF INDIA
: - : ‘MINISTRY OF FINANCE
€ DhPARTMENT OF REVENUE )

) Hew Delhi, dated the
NOTlFICATION L& % r7

- . 0 (INCOME TAX) |
S.O.No............,...g,,'In axercise of the powers conferred by

sub-— rlause( v ) of cliuse(“SC) of Section 10 of the Income“tax
act, 1981 (43 of 1961) the Central Government hereby notlfleq'

" Dyocese of Calcutta, l’.‘.hurch of North India, Calcutta " ' for’

the purpose., of the sa1d sub—~clause for the assessment yeart -
. : ’ | | ' - '

1955 =-1999. ﬂsubiect.to the following conditions. namely:f;

| J! il - S
(i) the assassee w111 apply its income, OF. accumulate for
appl1cat10n‘ wholly and etc1u51velv to the obijects for

whlch it is eqt¢b11qhed :

(ii)- the aSsesdee wil'l not invest or depogit its funds
(other than voluntary contributions received ?and
maintained : the form of Jjewellery. furniture etc.)  for
any period during the. previous years relavant to the
‘assessmenit years mentloned above otherwise than in any

- one or more of the forms or modes SDBlelEd ‘in sub-
section(S).of Section 11:

-
"

(111) th1q noflflcatlon will not apply in relation to any
i 1ncome|be1nﬁ profits and gains of business, unless the
business 18 incidental to the attainment of the obliec~

tives 'of the agsesses and separate books of, accounts

are maTntd1ned in leﬁpect of such business. '
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Fécretary to the Government of India.
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The Manager .. el

Government of Indla Press.

Ring Road, Mavapurl Industr1al Area,

(Near Ra jouri Garden) New Delhi.
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